
rvJr. Vineet rv1athur, counsel for the respondents. 

The !earned brief holder appearing on behalf of Mr. 
\.l ~f 
I . l\ ... says that he does not want to press ·this 

Application. The Original Application is therefore dismissed 

as not pressed. The O.A. stands dis posed of accordingly. 

(R. R. Bhandari) 
Adm\!. ~llember 
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